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Year 

1 968-69 

1 982-83 

India's 
tota l  
exports 

1 358 

8834 

Ind i a 's 
agr icul­
tura l 
exports 

445 

2325 

(Rs . crorcs) 

Percentage 
of agricul­
tura l 
exports to 
to ta l  
exports 

32 .8% 

26 30�� 

"Our share in t he world agr icu l tu ra l  
exports was l e s s  than I � � in  l 'J7 3 .  I t  
rose t o  1 .3�� i n  1 975 but  dec l i ned t o  
just under 1 '.'-� i n  recen t  yea rs. 

(c) An exercicc has been u nderta ken 
by Governmen t wi t h  a view to evolv i ng 
a s u i tab le  package of i ncen t i ves and 
ass i s tance to boos t export of  agr icu l t ura l 
and agro-based produc ts . I t  is proposed 
to ide n t i fy a l i s t  of selec ted commod i t i es 
or products wh ich w i l l  be g i ven specia l 
a t ten t ion . 

Excise Duty Col lect ion 

"4576. SHRI  MADHAVRAO 
SCI NDIA Wi l l  the Mi nister of 
FINANCE be plea �cd to  state : 

(a ) whether i t  is a fac t  that  excise 
duty co l lect i ons duri ng 1 983 -84 a re l i ke ly 
to fa l l  far short of the targe ts con tem­
pla ted in this regard ; 

(b) i f  so, the tota l excise du ty  
collections t i  I I  the  end  of  December,  
1 983 and the estimate of  tota l col lec tions 
durina that )lear and how far it  i s  l i kely 
to fa l l  short of the target ; and 

(c) the tota l  accumula ted arrears of 
excise collect ions as on M a rch ,  1 983 
an� December, 1 983 and the ma in reasons 
for such accumlat i on of arrears ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S. M KRISHNA) : (a) and (b) Excise 
duty collect ions durina 1 983-84 are not 
likely to fal l  far short of the budget 
atimatea. 

(c) The informat ion i s being collect­
ed and wil l  be laid on t he Table r,f 
the House . 

Short fal l  In Custo1W1 Collectlon 

4577. SHRI MADHAVRAO 
SCINDIA : Wi l l  the Minister of 
FINANCE be pleased to s ta te  : 

(a) whe ther looking lo the customs 
co l lect i ons for the firs r seven mon ths i . e .  
Apri l t o  October, 1 983 ,  the actua l 
co l lect ions  duri ng th i s  financia l year 
are l i ke ly  to fa l l  too short of the t a rae t  
for the  second year ; 

(b) i f  so, the est ima ted extent of 
short  fa I I  ; al1d 

(c) the main reasons therefor 7 

THE M INISTER OF STATE IN 
THE M I N I STRY OF- FI NANCE (SHRI 
S .  M. KRISHNA) : (a )  The actual 
col lect ions of Ne t Customs Reve nue for 
the fina nc ia l  year 1 982•83 were 
Rs . 5045 . 1 8  crores as against  t he Budget 
Es t i ma te of Rs. 4996.60. There was 
1hereforc no shortfal l .  

On  the  bas i s  of  the  col lect ions of  
Net Cus t oms Revenue during Apdl  \o  
Oc tober, 1 983 , the ac tua l  col lec t ions in  
J 983-84 arc not l i kely to  fa l l  too  short 
of the target .  

(b) and (c) Do not arise . 

More Channel lslna Aaencies to Promote 
Export of Agri cultural and Product• 

4578. SHRI M AD HA VRAO 
SCINDIA Wi l l  the Mi nister of 
COM MERCE be pleased to state : 

(a) whe ther more channelisina 
aaencies on the pa t tern of Sta te  Tradin11 
Corpora t ion are proposed to be se t up 
to promote export of various aaricul tura l  
and other food products, includina 
marine products ; 

(b) i f  so, . the deta i ls of thd 
proposal ; and 
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(c) the action taken i n  pursuance 
thereof ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND IN THE DEPARTMENT OF 
SUPPLY (SHRI NIHAR RANJAN 
LASKAR) : (a) No, S ir .  

(b) and (c)  Does not a rise .  

Payment o r  Arrears o r  Pension 

4580 SHRI KAMAL NATH : W i l l  
the Min i s ter of  FINANCE b e  pleased 
to sta te � 

(a) whether payment of arrears of 
pension i n  the light of orders i ssued by 
the Government  consequent upon 
Supreme Court  judgement is be ing 
delayed by the au thori t ies ; a nd 

(b) i f  so,  the s teps taken by the 
Government to exped i te  these paymen ts? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S .  M .  KRISHNA) : (a) and (b) Orders 
for the revis ion of pension and payment  
of arrears consequent on the  Supreme 
Court judgement were . issued on 
22 . 1 0. 1 983 for the Civi l pcnsioncrs and 
on 22. 1 1 . 1 983 and 3 . 1 2 . 1 983 for the 
Defence pensioners. A l l  concerned have 
been instructed to make the payment  
wi th u tmost expemd i t ion . However, 
keeping in view the very la rge numbers 
i nvolved ,  comple t ion of the task i s  
l ikely to take some more time . 

Modernl1ation or lndusrrla l Unit1 lo Vital 
Sector 

4581 . DR. KRUPASINDHU BHOI : 
Wi l l  the Minister of COM MERCE be 
pleased to state : 

(a) whether i t  i! a fact  t ha t  a new 
Import policy i� beiua framed to encour­
age modernisa t ion of industria l  uni ts i n  
\'ital sector ; and 

(b) if  so, the detai ls thereof ? 

THE M INISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND IN THE DEPARTMENT OF 
S UPPLY (SH R I  NIHAR RANJAN 
LASKAR) : (a) and (b) The Import a n d  
Expor t  Policy for I 984-84 i s  u nder 
formula t ion . 

(,"I J i ing Up of Vucanc ics  of Chief Execu­
t i ves in Nationa l Ha ndloom Corporation • and Cardamom Board 

4582 .  D R .  K R UPAS I NDH U  llHOJ:  
Wi l l  the M i n i s t c r  of  COM MERCE be 
p leased ta s t a te : 

( a )  whe t her i i  is a fac t  tha t  Na t i onal  
Hand loom Dcve lupmcn t  Corpora t ion 
and Carda mom lloard a re worki ng wi th­
out  Chid Execu t i ve s i nc.;c a long t i n 1<:  ; 

(q) i f  so ,  t he r�asons t he reof ; and 

(..:) t he s teps bd ng ta kl'n to fi l l  u p 
t he v..i..:anc ics '! 

TI IE DEPUTY M I N I STER I N  
TIIE MIN ISTRY OF COM MFRCE 
(SH R l  P. A .  S A N G A MA) : ( a )  The 
post of Ch i e f  Exccu 1 i vc of  Na t iona l 
Hand loom Corpora t i o •1 li :is not  been 
filled up so far .  However ,  the Cha i rman 
of t he Carda mom Iloard is i n  posi t i on 
si nce Novembl'r, I 980. 

(b) and (c) The ,post  of Managing 
Di rc1: tor ,  Na t iona l  Hand loom Develop­
men t Corpora t ion  cou ld not b<: fi l led u p  
d u e  to non-avai labi l i ty of a su i tab le  
person to  held  the  post . Howcvcr s teps 
have been taken to fi l l  up the pos t as 
early as po,s i b le . 

Production and Export of Cardamom 

4583 . DR. KRUPASINDHU BHOI': 
Wi l l  the M in i s tcr  of COM�ERCE be 
pleased t o  s tate : 

(a) whether i t  is a fact tha t  pro• 
· duct ion of cardamom in the country 

has fallen cons iderably ; 

(b) if so, the reasons thereof ; and 




